363

BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1139 OF 2024

IN THE MATTER OF:

JAGVIRSINGH APPLICANT
VERSUS
STATEOFUP.&ORS. ... RESPONDENT(S)
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1. AFFIDAVIT= ON BEHALF OF RESPONDENT NO.
1 IN COMPLIANCE OF THE ORDER DT.
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ANNEXURES

2. COPY OF THE LETTER DT. 18.10.2024

ANNEXED HEREWITH AS ANNEXURE A-1

4, COPY OF THE LETTER DT. 24.10.2024

ANNEXED HEREWITH AS ANNEXURE A-2
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COPY OF THE PROPOSAL ANNEXED

HEREWITH AS ANNEXURE A-3

COPY OF THE LETTER DT.03.07.2025

ANNEXED HEREWITH AS ANNEXURE A-4

COPY OF THE OFFICE MEMO DT. 05.07.2025

ANNEXED HEREWITH AS ANNEXURE A-5

COPY OF THE LETTER DT. 09.07.2025

ANNEXED HEREWITH AS ANNEXURE A-6

COPY OF THE LETTER DT. 24.03.2025

ANNEXED HEREWITH AS ANNEXURE A-7

10.

COPY OF THE LETTER DT. 11.07.2025

ANNEXED HEREWITH AS ANNEXURE A-8

11.

COPY OF THE LETTER DT. 09.07.2025

ANNEXED HEREWITH AS ANNEXURE A-9

12.

COPY OF THE LETTER DT. 10.07.2025

ANNEXED HEREWITH AS ANNEXURE A-10

11.

COPY OF THE LETTER DT. 11.07.2025
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THROUGH COUNSEL
BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR STATE OF U.P.

EMAIL- bhanwar09jadon@gmail.com

Ph: 9639286572
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

% PRINCIPAL BENCH, NEW DELHI
A
TP O.A. No. 1139 of 2024

\

dvocate

Su. INS.=TE46/14

COP No.- 200487
C 1“:" CCS. Building, Meerut
M_ sile No.- 2258045689

IN THE MATTER OF:

JAGVIRSINGH == == = - = & APPLICANT
VERSUS

STATE OF UTTAR PRADESH & OTHERS ... .RESPONDENT(s)

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1 IN COMPLIANCE
OF THE ORDER DT. 02.05.2025 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, NEW DELHI

I, Gyan Prakash Srivastava aged about 55 years S/o Naval Kishore Srivastva,
presently posted as Chief Engineer (Ganga), Irrigation And Water Resources

Department, Meerut, U.P do hereby solemnly affirm and state on oath as under:

1. That I, the Deponent in the above captioned matter am fully conversant

: with the facts of the case and is competent and authorized to swear the
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2. That I state that the contents of the response have been drafted by my

counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

That in the present matter, the complainant has alleged that a petrol pump
is being established at Khasra No. 923, Pahasu town in violation of siting
criteria laid down by Central Pollution Control Board (hereinafter referred
to as “*CPCB”) in as much as there is a cremation ground just at 50 mtrs.

from the site, River Kali at 75 mtrs., three hospitals at 20 mtrs. and even

residential area/abadi about 100 mtrs.

4. That the abovementioned matter was last listed for hearing on 02.05.2025,
wherein the Hon’ble Tribunal directed as under:
“3. Pleadings may be completed before that date and if any response/ reply
is to be filed by any of the respondents then the same may be filed within
one month and if any rejoinder is to be filed by the applicant then the same

may be filed within the next one month.”

L. NIH COMMUNICATIONS AND PROPOSAL:

5. That the National Institute of Hydrology has written a letter dt. 18.10.2024

to the Executive Engineer, Meerut Division Ganga Canal, Irrigation and

Water Resources Department, Govt. (giThat the said letter states that

\5\*\“%’
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the work of Flood plain zone delineation of Kali River (E) has been
assigned by the Director NIH to the Surface Water Hydrology Division.
They are assessing the quantum of work requirement and data requirement
etc. That the letter further states the proposal along with cost and details of
data requirement, time schedule etc. will be prepared and will be submitted
by 22 October 2024.

A Copy of the letter dt. 18.10.2024 has been annexed herewith as

ANNEXURE A-1.

6. That subsequently, the NIH vide letter dt. 24.10.2024 provided with the
proposal for “Flood Plain Zone delineation of Kali River (E) in the district
of Meerut, Hapur and and Bulandshahr.

A Copy of the letter dt. 24.10.2024 annexed herewith as ANNEXURE A-2

A Copy of the proposal has been annexed herewith as ANNEXURE A-3.

7. That the said proposal states as under:

i, Thatthe Kali River (E) is a tributary of Ganga River and the flood
plain delineation is to be carried out for the river stretches of

about 150 km in district of Meerut, Hapur and Bulandshahr.

ji. Brief Methodology:

e Catchment Delineation:
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The catchment area of the Kali River (E) will be delineated
from the CartoSat DEM and Survey of India Topo Sheets
in GIS platform.
Flood Frequency Analysis:
Flood frequency analysis will be carried out for the
available gauging sites to estimate flood of 100
year return period.
* Hydraulic Modelling
Once the flood corresponding to 100 year return period is
estimated, the hydraulic model (HEC RAS) will be used to
simulate the flow pattern on the existing topography
(represented through cross-section, Bathymetry i.e. Digital
Elevation Model) for estimating flood inundation extent.
e Flood Plain Zone Demarcation:
The hydraulic model will provide the flood inundation

extent for 100 year return period flood.

iii. Data Requirement Table

SN | Data Source Responsibility

1 Discharge, Water level CWC, Govt. UP Sponsoring agency

2 | River Cross-section Survey (as per requirement Sponsoring agency

based on quality of DEM)

3 | High resolution DEM SOL, Drone Survey Sponsoring agency

4 | DEM card NRSC NIH

5 | Structures (bridge, barrage, | Govt. UP Sponsoring agency
embankment etc.)

6 | Previous Flood inundation NRSC, RSAC-UP Sponsoring agency
extent from satellite data ( 7

v
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iv.  Duration:
The work will be completed in Six months from the date of
supply of all data and approval of Director, NIH Roorkee.

v. Cost and Payment Schedule:

The Total cost of the work of delineation will be Rs 25,00,000
plus GST charges (18% or as applicable)

e 60% payment is to be made along with the award of work.

e 40% payment is to be made on submission of the final

report.

II. FUND ALLOCATION TO SURVEY OF INDIA

. That the Executive Engineer, Meerut Division, Ganga Canal, Meerut has

written a letter dt. 03.07.2025 to the Director, U.P. Geo-Spatial Directorate,
Gomti Nagar, Lucknow. That vide the said letter it has been informed that
as per the proforma invoice amounting to Rs. 1,02,38,250/- was provided
for the purpose of delineating the catchment area of the tributary from the
origin point of the Kali River in District Muzaffarnagar to the boundary of
District Bulandshahr, using Cartosat DEM and Survey of India Topo sheets
in GIS Platform. In this regard, it has been informed by the said letter that

against the said demand of Rs. 1,02,38,250/-, an amount of Rs. 5,21,000/-

has already been paid by the Irrigation Department on 26.03.2025 from the

available funds. % UTR number for the transaction is
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UTR No. RBI0882537413204 (Token No. 0425336465, Meerut
Treasury, Bill No. 0448100191). Therefore, vide the said letter it has been
requested to adjust the paid amount of Rs. 5,21,000/- from the total
demanded amount of Rs, 1,02,38,250/- and issue a revised proforma
invoice for the remaining balance of Rs. 97,17,250/-, so that the
necessary administrative action for the payment can be initiated.

A Copy of the letter dt. 03.07.2025 has been annexed herewith as

ANNEXURE A-4.

9. That from the Office of the Chief Engineer (Finance and Accounts
Section), Irrigation and Water Resources Department, U.P. an office memo
dt. 05.07.2025 was issued. That vide the said memo the Budget Allocation
under Grant No. 94 — Irrigation Department (Construction Works) of Rs.
341.93 lakhs was provided. That this allocation is subject to the terms and
conditions as per the Government Orders dated 14.05.2025 and
30.06.2025.

A Copy of the office memo dt. 05.07.2025 has been annexed herewith as

ANNEXURE A-S.

10.That the Executive Engineer, Meerut Division, Ganga Canal, Meerut has

written a letter dt. 09.07.2025 to ge/Director, U.P. Geo- Spatial
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Directorate, Gomti Nagar, Lucknow. That vide the said letter the following

information has been requested:
e Target of the survey work for delineating the Flood Zone of Kali
River (Eastern).

e Progress of work completed so far.

e Details of pending works.

e Expected date of completion of remaining work.

e Date by which the final report shall be provided to this Division for

submission to the National Institute of Hydrology (NIH).

Further, vide the said letter, it has been again requested to urgently provide

the proforma invoice for the remaining amount of Rs. 97,17,250/-

(Rupees Ninety-Seven Lakh Seventeen Thousand Two Hundred Fifty

only).
A Copy of the letter dt. 09.07.2025 has been annexed herewith as

ANNEXURE A-6.

III. SURVEY OF INDIA UPDATES

11.That the Survey of India has written a letter dt. 11.07.2025 to the Executive

Engineer, Meerut Division, Ganga Canal, Meerut with reference to the

letter dt. 03.07.2025, wherein the proforma invoice for payment of the

ormed)that the Cost Estimate provided vide letter dt. 24.03.2025 shall
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be treated as the final proforma invoice from Survey of India and request

has been made to deposit the remaining amount at the earliest. Further, in

response to letter dt. 09.07.2025, it has been informed:

e That out of the total 365 sq. km. area to be surveyed for floodplain
zoning of Kali River (Eastern), field work has been completed in
approximately 320 sq. km.. The remaining 45 sq. km. falls within
the Yellow Zone of the airport, and a letter dt. 25.06.2025 has been

sent to the Director, Hindon Airport, Uttar Pradesh seeking

permission for drone survey in that area. The remaining work will
be completed within two weeks of receiving said permission.

e Out of the su&eyed 320 sq. km., data processing for approximately
200 sq. km. has already been completed. The processing of the
remaining area is underway and will also be completed shortly.

e As mentioned in the Drone Survey Proposal sent vide letter dt.
24.03.2025, 5 months were estimated for the completion of the entire
work. That the said letter states that the entire task will be completed
and all data will be handed over to the Irrigation Department by
September 2025.

A Copy of the letter dt. 24.03.2025 annexed herewith as

ANNEXURE A-7.

A Copy of the letter dt. 11.07.2025 gﬁen annexed herewith as

ANNEXURE A-8. ; ’b\’*\uu(
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V. COORDINATION WITH NIH AND DATA TRANSMISSION

12.That it is pertinent to mention that the Executive Engineer, Meerut
Division, Ganga Canal, Meerut has written a letter dt. 10.07.2025 to the
Director, National Institute of Hydrology (NIH). That the said letter states
that on the basis of the documents provided with respect to the ""Previous
flood inundation extent from Satellite data" (for the years 2009-2024)
pertaining to the Kali River—from its origin in District Muzaffarnagar to
District Bulandshahr by the Remote Sensing Application Centre
(RSAC), U.P., Lucknow vide letter dt. 09.07.2025 it has been requested
to NIH to initiate further necessary actions.
A Copy of the letter dt. 09.07.2025 has been annexed herewith as
ANNEXURE A-9.
A Copy of the letter dt. 10.07.2025 has been annexed herewith as

ANNEXURE A-10.

13.That the NIH has written a letter dt. 11.07.2025 to the Executive Engineer,
Meerut Division Ganga Canal, Irrigation and Water Resources
Department, Govt. of U.P. That vide the said letter it has been informed
that the surveyed river cross-sections and maps for historical flood
inundation area are (as per data Source NRSC, Hyderabad) between years

2009 to 2024 has been provided to NIH, Roorkee. However, no flood

dated area are show%the Remote Sensing Data (as per data Source




375

NRSC, Hyderabad). Further, it was informed that the Survey of India will
provide 1 mtr contour data by September 2025. In view of this the draft
report with delineated flood plain zone will be submitted by three months
after receipt of the 1 mtr contour and DEM data from Survey of India. That
it is further to be mentioned that the physical demarcation of the said Kali
River (E) will be done in accordance with the Ganga Rejuvenation Order,

2016.

A Copy of the letter dt. 11.07.2025 has been annexed herewith as

ANNEXURE A-11.

14.That the deponent is duty bound to fulfil the obligation which are assigned
under the law and directions passed by this Hon’ble Tribunal. The
Deponent is fully committed to ensure strict adherence to the orders of this
Hon’ble Tribunal and undertakes to faithfully comply with any further
directions or instructions that may be issued by this Hon’ble Tribunal,

without demur or delay.

15.Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on recﬁ/

\’b\%’\;’{
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VERIFICATION

Meenudr

Verified at |3-2-2025 on this |3 day of July, 2025, that the

contents of the above affidavit from paragraphs 1 to 15 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

ol — %/ i
“BEF

Advocate
Reg. No.-3€46/14

COP No.- 200487
Cih.. 102, T.C.S. Building, Meerut
M- ile No.- 9258045689
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No, SWHD/NIH/2024-25
Exceutive Engincer, Date: October 18, 2024

Teerut Divigion Gongn Cannl

rrigation and Water Resources Department, Govt, of Up

Sub.: Flood plain zonce delinentlon of Xall River (E) in the district of Mecrut, Hapur and
Bulandshahr,

f
Sir,

With reference to the above-cited-letter regarding Flood plain zone delincation of Kali River (E),
Director NITH has assigned the work to Surface Water Hydrology Division. We are asscssing the
quantum of work requircment and data requirement etc, As per our initial discussion with your

office, we will preparc the proposal along with cost and details of data requirement, time schedule
ete. and submit by 22 October 2024, D

With T
Regards,

r-

-

~
7
\,\ k \J /'/

Head, SurTace Water Hydrology Division
National Institute of Hydrology, Roorkec
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Ute of H d ology

Exceutive Engincer,

Meerut Divi ision Ganga Canal
Irrigation ang W

Sub.: Flood plain zone delj

ater RLsoulcc.s Department, Govt. of Up

Voes s ey o

Prore  401.1332. 212108, 22108
Wah  wwiw nibtosrag. govin

No. SWHD/NIH/2024-25
Date October 24, 2024

lineation of Kali River (E) in the district of Mcerut, Hapur and
‘Bulandshahr.

Ref.: Your Letter No. 5435/ #Ravis/wa105510810/ Dated 05-10-2024

Sir,

With reference to your above cited letter, proposal for “Flood plain zone delineation of Kali River
(E) in the district of Meerut, Hapur and Bulandshahr” is enclosed herewith,

With Regards,

@

Head, Surface Water Hydrology Division

National Institute of Hydrology, Roorkee

\
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clineatjon 0

iy I'Kali River (E) in the distri
“f] Bulandshan (E) in the district

terut, Hapur o

c Enginccr, Mecenut
Department, Gowt, of UP has a

camyout the study for

The Execuliy

Dwns:on. Ganga Canal, Irrigation and Water Resources

py pll):i:)t;chcddbl.rcclcfr, National Institute of Hydrology Roorkec to

Hapur and Bulandshah as di m?c cl.mcahon OF Kali River () in the dstrct o et

& 3 .pf:r. irection given by Hon'ble NGT, Dircctor, NIH has assigned
¢ Water Hydrology Division to take up this study.

From the initja) discussion with the Me
River (E) is a tributary of the
out for the river stretches of

erut Division Ganga Canal, it has been found that the Kali
Ganga River and the flood plain zone delineation is to be carried

about 150 km in district of Meerut, Hapur and Bulandshahr. It is
also reported that no observation of flood/discharge or water level is available at this tributary.

Under these condition following methodologies will be applied for delincation of flood plain
corresponding to frequency of once in hundred year flood.

Brief Methodology:

Catchment Delineation

The catchment area of the Kali River (E) will be delincated from the CartoSat DEM and Survey
of India Topo Sheets in GIS platform.

Flood Frequency Analysis o .

Fl&od frequency analysis will be carriedout for the available gauging sites to estimate flood of
100 year retum period. In case of unavailability of observed historical annual maximum
discharge data, the flood value can be estimated from rainfall of corresponding return period (100
year) and convolution with the synthetic unit hydrograph (SUH). The SUH can be derived using
flood estimation report of CWC and relevant catchment characteristics. Moreover, the regional

flood frequency relationships developed for ungauged basin can also be used to estimate design
flood for 100 year return period.

Hydraulic Modelling o

Once the flood corresponding to 100 year retum period is estimated, the hydraulic model (HEC
RAS) will be used to simulate the flow paltern on the existing topography (represented through
cross-section, Bathymelry i.e. Digital Elevation Model) for estimating flood inundation extent,
The river cross-section and Digital Elevation Model is to be provided to NIH. by the Irrigation
and Water Resources Department, Govt. of UP. However, considering the importance and
urgency of the study NIH will initiate the study with readily available DEM.

Flood Plain Zone Demarcation

The hydraulic model will provide the flood inundation extent for 100 year re

| umn period flood.

ANNEXURE A-3
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NIH will process the oulput and the
provided as a KML file and Shape f;
of UP. The coordinates (Lat, Log)
further use. The Irrigation ang

line corresponding to outer extent of flood plain will be
le l.o the Irrigation and Water Resources Department, Govt.
suitable intcryql (or bend to bend) will also be provided for
- Water Resources Dcpartment, Govt. of UP after

verification/validati i e
{ . : on.OFll_'c line may takeup the work for physical demarcation and notification
as per necessity and directive of Hon'ble NGT.
Data Requirement:
SN Data " Source | Rcsponsibﬁ_it—y‘]
! Discharge, Water level . | CWC, Govt. UP Sponsoring agency
2 River Cross-section Survey (as per requirement | Sponsoring agency ‘
z based on quality of DEM) i
3 High resolution DEM SOI, Drone Survey Sponsoring agency
4 CartoSat DEM NRSC NIH
3 Structures (bridge, barrage, | Govt. UP Sponsoring agency
embankment etc.) ]
6 | Previous Flood inundation | NRSC, RSAC-UP Sponsoring agency
extent from satellite data
Duration of Study:
The study will be completed in Six months from the date of supply of all data and approval of
Pjggcior, NIH Roorkee. The proposed timeline is given below:
A -
’ | SN Activity Month
: 1 12 (3|45 |6 }
1 | Catchment delineation and selection of river reachcs o
Data collection and Processing : O
'3 | Flood frequency analysis: ' ' B
Estimation of flood for 100 year retum pgrfod . ksl
6 | Hydraulic model setup using HEC RAS 7] glf 3
7 | Finalization of hydraulic model results with structures, fEB e
embankments etc. with sponsorinig agency ] Z‘_f’-l ;:,‘l
'8 | Submission of interim findings for discussion, result verification | T
l with sponsoring agency. "’
| {9 | Finalization of delineation of flood plain ] - R
I 10 | Submission of draft Report f‘-‘,—l
P Lu) .L ~
5‘ Hn Submission of final Report (ome month afle; v 4
; l comments)
[ Note: Timely availability of data is very important for maintainin

g the proposed activity

schedule. Scientist of NIH and officers of sponsoring agency will interact regularly f
arly for

monitoring progress of the study.
2
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Cost and Payment Schedule;
The Total cost of the study will b

eRs 25,00,0
60 % payment s to be mag .

Plus GST charges (18% or as applicable)
AT , ¢ ulong with ¢
0% payment is to be mag

1e award of work,
€ On submission of the final report of the study.

de by A/C payee bank drafl or by e-transfer in the name of “NATIONAL

INSTITUTE OF HYDROLOGY” payable at Roorkee. For online transfer, the account details are as

below:

A/C Name: NIH Consultancy Project; Bank A/C SBI- 1IT, ROORKEE;

A/C No. 31125916862; IFSC CODE: SBIN0001069; MICR CODE: 247002094;
SWIFT NO. SBININBBSS9.

GST No.of NIH:  0SAAATNI1385M1ZD

The National Institute of Hydrology, Roorkec (PAN: AAATN1385M) is exempted from incomc tax
vide Govt. of India Notification No. 38/2017 (F. No. 203/24/2016 ITA-1I) dated May 15, 2017 (copy
attached). Hence, Tax Deduction at Source (TDS) is not applicable on any payment to NIH.

(3 Scanned with OKEN Scanner
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TIOCARTY M, €T 247 467 (TAIIY) anvn Vi ( ;zg :

National Institute of Hydrology e
(A Gaversnant of It a Sonety unvder Neniatry of Jal Brane, akenual e
Qapattret of Watet Ressyrens RO AGR : ; ’
Jalvigyan Dhawan, Roortee - 247 667, (Uttarakhand) INDIA Phore eal A TIICE 72N
(AN 150 0001 2315 Certfiad Organsafion) Yind worw rh Ky RAe (L0

No. SWHD/MNIH/2024-25/C5-339
‘ Date: July 11,2025
Executive Engincer,
Mecerut Division Ganga Canal, Meesud
Irrigation and Water Resources Department, Govt, of UP

Sub.: Flood plain zone delineation of Kali River (E) in the district of Mecerut, Hapur and
Bulandshahr. :

Sir.

The flood plain zone delineation of Kali River (E) in the district of Meerut, Hapur and Bulandshahr
is being undertaken at NIH, Roorkee. Surveyed river cross-sections and maps for historical flood
inundation area are (as per data Source NRSC, Hyderabad) between years 2009 to 2024 has been
provided to NIH, Roorkee. However, no flood inundated area are shown in the Remote sensix{g
data (as per data Source NRSC, Hyderabad). Further, it was informed that the Survey of India will
provide 1m contour data by September 2025. In view of this the draft report with delineated flood
plain zone will be submitted by three months after receipt of the 1m contour and DEM data from

Survey of India
With Regards,

Scientist-E & PI :
Surface Water Hydrology Division
National Institute of Hydrology, Roorkee



